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ASSESSMENT OF SKILL LEVEL OF STUDENTS FROM ITIS 

†3015. SHRI MAHESH PODDAR: 

  
Will the Minister of SKILL DEVELOPMENT AND ENTREPRENEURSHIP be 

pleased to state: 
 

(a)  whether there is no provision for assessment/examination by any outside 

agency of technical ability/ skill of students who passed out from ITIs, especially 

ITIsof private sectors;  

(b)  whether complaints regarding lack of required ability and skill in students 

possessing passed out certificates from private ITIs and sale of certificates by private 

ITIs without imparting any training have also been received during last three years; 

and 

(c)  whether Government would consider to make provision for assessment 

/examination of ability/skill of students passing out from private ITIs by some outside 

agency, if so, time by when and if not, reasons therefor? 

 

ANSWER 
 

          MINISTER OF STATE IN THE MINISTRY OF 
SKILL DEVELOPMENT AND ENTREPRENEURSHIP 

(SHRI ANANTKUMAR HEGDE) 
 

(a)  Yes, at present there is no provision for assessment of examination of 

technical ability/ skill of students who passed out from industrial training institutes 

(ITIs) including ITIs of private sectors by any outside agency. 

(b)  As on date no such complaints have been received during last three years 

regarding lack of required ability and skill in students possessing passed out 

certificates from private ITIs and sale of certificates by private ITIs without imparting 

any training. 

(c)  At present the Government is not considering for making a provision for 

assessment examination of the ability/skill of students passed out from private ITIs 

by some outside agency, as Directorate General of Training (DGT) of MSDE is 

conducting fair examination at the same level for all the trainees of industrial training 

institutes (ITIs) including private ITIs on pan India basis and hence there is no need 

to make such provision. 
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